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Chirese ariny concenfration in Tibet areas
boidering N¢ ti-Factern Fronier of India

*135. SHR. GUNANAD THAKUR:
SHR. JAGDISH JOSHI:

SHR! NAGESHWAR PRASAD
SHAHI:
SHR: NATHI SINGH:

Will the Minister of DEFENCE be

pleased to stete:

{a) whether China has concentrated its
army in Tibet ar:a bordering the North-
Eastern Fron‘ier of India; and

(b) il so, v hat is Government's reaction
thereto?

THE MINISTER OF DEFENCE (SHRI1
JAGJIVAN RAM): (a) There are no in-
dications of any unusual Chinese army con-
centration in Tibet bordéring our North-
Eastern front ers. China continues to de-
plcy, however, more than one lakh troop
in Tibet.

(b) All related developments continue to
be watched ind are token inio account
in planning cur defence measures.
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[RATYA SABHA]

to Questions 40

+t[Heavy industries in Maharashtra

*136. SHRI R. D. J. AVERGOANKAR:
Will the Minister of HEAVY INDUS-
TRY be pleased to state:

(a; the names of schemes approved by
the Central Government for setting up
heavy industries in Maharashtra;

{b) whether it is a fact that the Maha-
rachtra Government urged upon the Cen-
tral Government for setting up certain
heavy indusiries in the Districts of Bir,
Aurangabad, Nanded, Parbhani and Os-
munabad in that State; and

(¢) if so, what arz the details there-
of 7]
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+ITHE MINISTER OF HEAVY IN-
DUSTRY (SHRI T. A. PAID: (2) The in-
formation is being collected and will be
laid on the Table of the House.

(b) No, Sir. No proposal has been
received in this Ministry for setting up
heavy industries in the specified districts.

(c) Does not arise.]

Rearganisation of Hindustan Steel

*137. SHRIMATI LEELA DAMO-
DARA MENON:

SHRIMATI MARGARET ALVA:

Will the Minister of STEEL AND
MINES be pleased to state:

(a) by when the reorganisation of the
Hindustan Steel % likely to be completed;
and

{b) what are the details of the proposed
set-up?

!

English translation.
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THE MINISTER OF STEEL AND
MINES (SHRI K. D. MALAVIYA): (1)
The question of restructuring Hindustan
Steel Limited in the context of the esta-
blishment of Steel Authority of India Ltd.
is still under examination. A decision in
the- matter 1s likely to be taken in the
near future.

(b) Does not arise.

Protection of wages of workers

*i38. SHRI RISHI KUMAR MISHRA:

SHRI HARSH DEO MALAVIYA:

Will the Minister of LABOUR be plea-
sed to state:

(a) what were the wages in various im-
portant industries, particularly textile, ce-
ment, steel, plantation, jute, railways,
mines, banks, life insurance, general insu-
rance, P & T, during the last three years,
year-wise:

{b) what steps Government propose to
take to ensure that the real wages of the
werkers do 1ot decline in view of the
price rise; and N

(c) what steps Government propose to
take in case of unorganised workers, who
do not get the benefit of their dearness
allowance being linked to the cost of liv-
ing index?

THE MINISTER OF LABOUR (SHRI
K. V. RAGHUNATHA REDDY): (a) The
information is being collected.

(b) Wages are being determined increa-
singly through Bi-partite agreements and
they usually cover the question of suitable
D.A. Schemes to protect erosion of real
wages,

(¢) Such workers are largely covered by
the Minimum Wages Act, 1948, which pro-
vides for revision of wages after suitable
intervals. The revisions take into account
the changes in cost of living.

Central Wage Board for Coal Mines
Industry

*139. SHRI S. W. DHABE: Will the
Minister of STEEL AND MINES be plea-
sed to state:

[26 JULY 1974]

to Questions 42

(a) whether the recommendations of the
Central Wage Board for Coal Mines In-
dustry are being implemented in all coal
mines;

(b) if not, what are the reasons there-
for; and

(¢) from which date these recommnen-
dations are implemented in the mines un-
der the Coal Mining Authority Limited?

THE MINISTER OF STEEL AND
MINES (SHRI K. D, MALAVIYA): (a)
to (¢) From the dates of take-over of the
management of coal mines by the Govern-
ment, the recommcendations of the Ceatral
Wage Board for Coal Mines Industry, as
accepted by the Government. are teing
implemented in all the nationalised coal
mines as well as the captive mines of the
private sector steel plants.

Increase in accidents in mines
*140. DR. K. MATHEW KURIAN:
SHRI MONORANJAN ROY:

Will the Minister of LABOUR be plea-
sed to state:

(a) whether it is a fact that the number
of accidents in mines is going up every
year;

(b) if so, what safety mcasures have
been taken by Government to lessen the
incidence of accidents?

THE MINISTER OF LABOUR (SHRI
K. V. RAGHUNATHA REDDY): (a)
Incidence of fatal accidents and resultant
casualtics has been fairly steady for the
past four years at a level lower than that
existing in earlier years, except that in
1973, the unusually large number of casu-
alties in one accident at Jitpur Colliery
had upset the position regarding the total
number of deaths.

The incidence of serious accidents has
shown a downward trend for over a de-
cade ending in 1972. In 1973, there was
an unusually high incidence of serious
accidents in mines, mostly in coal mines.

(b) Improving safety measures in mines
is a continuous process. Steps are being
taken to tighten supervision, arrange train-
ing programmes in safety measures, ob-



